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Rcsidental ScIioDls in Tribal Areas

8124. SH R I K . P R A D H A N I : 
Will th e  M inister o f  H O M E A FFA IRS 
be pleased to s ta te  :

(a) the num ber of rpsidential 
Eclno!; established for educational 
dcvc! 'p  'TTnt in the  tribal areas in the 
Slate of Orissa so fa";

(b) w hether G overnm ent are aware 
tha t due to constraint of resources, it 
has not been posf.’ble to  provide 
adequate hostel facilities a t  different 
levels;

(c) if so, the details regarding the 
financial assistance being given to  the 
State of Orissa under the Centrally 
sponsored, Scheme for the  construction 
of hostels for Scheduled Caste and 
Schtdulcd Tribe girls; and

(d) w hether Governm ent would 
also like to provide similar assistance 
for construction of hostels for Scheduled 
Caste and Scheduled Tribe boys ?

TH E  M IN ISTER O F STATE IN 
TH E M INISTRY O F  H O M E AFFAIRS 
(SHRI N IH A R  R A N JA N  LASKAR) : 
Ca) 141 residential schools have so far 
been cstiblished in the tribal sub-plan 
areas of Orissa.

(b) Yes, Sir.

(e) Rs. ]0  lakhs for Scheduled 
Caste girls’ hostels and Rs. 10 lakhs for 
Scheduled Tribe girls’ hostels have been 
provided to Orissa during 1982-83 
under the Centrally sponsored Scheme 
of this Ministry to enable the State 
Governm ent to spend Rs. 20 lakhs on* 
SC girls’ hostels and Rs. 20 lakhs on ST 
girls’ hostels.

(d) There is no such proposal.

Review of Tribal Sub-Plans

8125. SHRI B H EEK H A B H A I : 
Will the Minister of H O M E AFFAIRS
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be pleased to state  ;
(a) w hether G overnm ent have 

m ade any review o f Tribal Sub-Plans of 
States and Union T e rr i to r ie s ;

(b) if so, how many times, year-

wise;

(c) if not, the reasons; why; and

(d) w he ther G overnm ent have 
evermade any review o f integration, 
package of sei vices under one umbrella, 
personnel policy and creation of one 
major H ead ?

TH E M IN ISTER  O F STATE IN 
T H E  M IN IST R Y  O F  H O M E AFFAIRS 
(SH R I N IH A R  R A N JA N  LASKAR) ; 
Ca) Yes, Sir .

(b) The Tribal Sub-Plans a re  
reviewed generally thrice in a  year.

(c) Does no t arise.

(d) The reviews referred to above 
arc comprehensive and take  into account 
all aspects of tribal development inclu-
ding delivery of so  vices, integ ration of 
programmes, personnel policy, accounting 
and budgetary  machanism. Most of the 
S tates  have opened either separate 
demand or appropria te  major and m inor 
budgetary heads o f  account in the 
state budgets for the tribal sub-plan 
funds.

Setting up o f Industries in Chotanagpur

8126. S H R I SHIBU SO REN  : 
Will the Minister of IN D U STRY  be 
pleased to state :

(a) the action being taken by 
Government to encourage the tribals of 
C hotanagpur to set up cottage, forest- 
based and o ther small scale industries in 
tha t area;

(b) the details of the training 
facilities and o ther incentives being

provided to the tribals o f  C ho tanagpur 
in th s regard ;

(c) Ihc details o f  the am ount spent 
in th is  regard  since 19 78 till 1983;

(d) the  details o f  results, if any;

(e) the  details of th e  small scale 
and forest based industries in C h o ta -
nagpur, disti Ict-w'ise; and

(f) the  total num ber of small scale 
industries set up by the  tribal en trepre-
neurs  in C h o tan ag p u r,  district-wise ?

T H E  M IN IST ER  O F  IN D U ST RY  
(SH R I N A RA Y A N  DATT TIW ARI) : (a) 
to  (f) T he districts of C hotanagpur of 
Bihar, nam ely, H azaribagh, G irid ih , 
D hanbad , Ranchi, Palamau and Singh- 

bum have been covered in the  Centrally 
sponsored D is tric t Industries  Centres 
P rogram m e under  which all assistance 
and scrviCes as rcquii ed by the  en trep re -
neurs  including those belonging to 
Scheduled Tribes for setting up of small 
sca’e, tiny, cottage and village industries 

a t pre-investm ent, investment, post- 

invcstment stages a re  rendered  under 
one roof as far as possible, Financial 
assistance is rendered by the Central 
Governm ent in favour of State G overn-
m ents  and thereafter  the State Govern-
ments allocate the funds am ong various 
DICs in their States as per their 

requirem ents. U nder the programme 
emphasis is laid on development of units 
including forest based units on locally 
available raw materials. The annexed 
s ta tem ent indicates the num ber of SSI 
and artisans oriented units as well as the 
num ber of SSI units set up  by en trepre-
neurs belonging to Scheduled Tribes 
under D IC  program m e in various 
districts of Chotanagpur.




